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Th» MtaMer et Stale to the Minis­
try of Industrial Development and 
Company Attain' TBhri  Baghunath 
Beddi): (b) No such decision has been 
taken.

(b) and (c). Do not arise.

Mr. Speaker: Shall we go  to  the 
next Question?  I think, it is better 
you reserve your comments for  the 
discussion on both these Reports.

Compulsory Exports

*96. Shri N. K. Laskar:
Shri Litedhar Kotold:
Shri aahpal Singh:
Shri S. C. Samanta:
Shri Madhn Limaye:
Dr. Bam Manohar Lohia:
Shri George Fernandes:
Shri S. M. Banerjee:
Shri Ram Kishan Gupta:
Shri Shri Gopal Saboo:

Will the Minister of Commerce he 
pleased to state:

<a) whether there  has been  a 
proposal to introduce an element of 
compulsion to export  certain per­
centage of production of  industrial 
units for increasing  the  country's 
exports;

(b) the broad features thereof;

(e) whether the results  of  this 
compulsion to export  have  been 
examined; and

(d) if so, the nature thereof?

The Minister of Commerce  (Shri 
Dinesh Singh): (a) No, Sir. However 
the Commerce Minister has spoken of 
the need for the industry, as a whole, 
to appreciate their obligation to earn 
foreign exchange through further ex­
ports.

(h) to (d). Do not arise.

CM H. >. taekart I would like to 
know wMlher Government have exa­
mined the question wtiether they can 
Introduce such « eompuMon.

Shri Dinesh Blngh: 1 have not talk­
ed about compulsion.  What I said is 
that the industry, as a whole, must 
feel a sense of obligation for earning 
the foreign exchange. After all, there 
is the obligation on the industry, as 
a whole, to earn foreign exchange. If 
they want to import things, they must 
be able to earn foreign exchange for 
that.  It may be possible or may not 
be possible for each industry to earn 
foreign exchange.  There are  some 
industries which mayUnd difficulty in 
exporting their products.  But  the 
industry, as a whole, should be able 
to earn foreign exchange which they 
require for their imports and  for 
their other requirements.

Shri N. R. Laskar: In order to re­
vitalise our export trade, I would like 
to know whether any attempt  has 
been made towards the improvement 
of quality and diversification of  the 
areas of our trade in different parts 
of the world.

Shri Dinesh Singh: es, Sir.

Shri Liladhar Kotoki:  The  hon.
Minister said that there is an obliga­
tion on the part of the industry  to 
export a certain percentage of their 
products.  May I know whether the 
Government has any control to see 
that the industry actually discharges 
that obligation of exporting their pro­
ducts?

Shri Dinesh Singh: As I said, we 
have not laid down any rigid rules. 
All that I have said is that  the in­
dustry must look to the markets ab­
road. They have tremendous consum­
ption at home and they are able to 
sell very easily everything they make. 
But that does not earn the foreign 
exchange which they need for their 
components and parts and for their 
raw materials.  Therefore, they must 
consciously try to divert more  and 
more of their products abroad.
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Shrimati Sharda Mukerjee: We 
have not ibeen able to gather .from the 
Minister's reply whether the Govern. 
ment has any definite policies for pro­
moting exports. Our exports have 
been dropping down so rapidly. It 
is no use the Minister's either exhort­
'ing the private sector or compelling 
the private sector to export. What 
�pecifio policies have Government got 
to improve our ex;ports? 

Shri Dinesh Singh: Not very long 
ago we had here a meeting of the 
Export Gouncils and I shall be very 
glad to send to the hon. Member a 
copy Of the resolutions passed. We 
:are now in . the process of discussing 
commodity-wise with industries on 
how we can increase exports. 

Shri Virendra Kumar Shah: Ours is 
-a high-cost economy which is mainly 
<lue to the high incidence of direct and 
indirect taxes which increases the cost 
-of proauction of every item, and that 
retards export efforts. Would the 

,Government consider as to how this 
'high rate of taxes can 1\e reduced so 
that our exports can increase? 

Shri Dinesh Singh: As the hon. 
Member knows, quite a lot of our taxes 
do not apply to exports. Even yester­

. day when the Finance Minister pre­
sented the Budget, he did say that 
-even in the case of excise duties, there 
is a _rebate for export and there are 
other incentives and facilities. We 
are conscious of the fact t'hat some 
-of the goods manufactured in this 
country are -more expensive and we 
are trying to discuss with the indus­
try of a particular commodity to see 
bow best we can encourage exports. 

Mr. Speaker: Qn. 9·7. 

Qn. 105 can also ibe taken with th�t. 

Import substitution 
+ 

*97. Shri S. R. Damani: 
Shri Hem Barua: 
Shri Surendranath Dwivedy: 
Shri A. Sreedharan: 

Will the Minister of Industrial 
Development and Company Affairs be 
pleased to state: 

'395 ,Ai) LS-1. 

(a) whether Government have 
examined as to how far the liberali­
zation of import control has given a 
set-back to the efforts towards import 
substitution; and 

(b) if so, the result thereof? 

The Deputy Minister in the Minis­
try of Industrial Development and 
Company Affairs (Shri Bhanu Prakas 
Singh): (a) Yes, Sir. 

(b) Generally speaking, liberalisa­
tion of imports of raw matedals, 
spares and components has not ad­
versely affected the progress of im· 
port substitution. In a few cases 
where there were complaints of possi­
ble adverse effects, remedial action, as 
necessary, -has been taken. 

Import substitution 

*105. Shri S. s. Kothari: Will the 
Minister of Industrial Development 
and Company Affairs be pleased to 
state: 

(a) whether it is a fact that import 
substitution and the trend towar� 
"swadeshi" in regard to manufacture 
and use of stores, raw materials, capi· 
tal equipment and technical know-how 
have received a set-back during the 
recent months; and 

(,b) if so, the steps Government 
propose to take to encourage the 
same·? 

The Deputy Minister in the Ministry 
of Industrial Development and Com­
pany Affairs (Shri Bhanu Praka<,h 
Singh): (a) No, Sir. 

(b) Does not arise. 

Shri S. R. Dadlani: May I know 
whether Government have received 
representations from indigenous manu­
facturers about slackness of demand 
and, if so, from which industries and 
what action have Government taken? 

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): Wherever we have received 
complaints, remedial measures have 




